
sions) to be i&sued under sub
section (4) ot section 81 o f the 
Companies A ct, 1956, regarding 
approval o f the Central Govern
ment to conversion into equity 
■share capital part of loan o f M/s 
National Small Industries Cor
poration Lim ited under sub
section (6) of section 81 o f the 
said Act [Placed in library See 
N o LT-979/7*»

C e r t i f i f d  A c c o u n ts  a n d  A u d it  R t p o r t  
o p  In d ia n  I n s t i t u t e  o f  T f c h n o l o g y  
K a n p u r , t o r  1974 75 a n d  S ta te m e n ts

T H E  M IN IS T F R  O r  PARI IA M FN - 
T A R Y  A FFA IR S A N D  LABO U R fSH R I 
R A V IN D R A  V A R M A ) On behalf ot 
D i Piat»p Chandra Chundtr, I beg to 
lay on the Table—

(1) A  copy o f thi Certified Accounts
of the Indun Institute oi I ethno
logy, Kanpur for tht year 1974-7 ') 
along w ith the Audit Report there - 
on under sub sectioi (4) ot sec 
tion 23 of tht Institutes o f T. ech 
nringy Aet 1961

(2) \  statement (II ndi and English 
ver ion ) explaining tht reasons for 
not lading simultaneously tht 
Hindi vt Mtn o f the abo\t papti

(3) A statement (Hindi and Tnghsh 
version )showing reasons t< r dtlaj 
in laying th t paper mentioned at 
it m( 0  [Placed tn hbrarv See 
N o LT-980/77]

N o t if ic a t io n  u ndlr  I n d ia n  R a il w a y s  
A c r

SH RI R A V IN D R A  V A R M A  On 
behalf of the M inister of Railway (Sbri 
Madhu Danda\ ate), I beg to lay 
on the T  ible a copy o f Notificatu n N  
S O 2162 (Hindi and Fnglish vcisions) 
published tn Gazettt of India dated the 
33rd July, 1977 issued under sub- tction
(2) o f section 56(B) o f tht Indian R ail
ways A ct, 1890 [Placed tn library See
N o LT-981/77]

T b a  ^Am fnom bnt) R u le s  1977 a n d  
R ev iew  a n d  A n n u a l R i t o r t  o f  T e a  
T r a d in g  C o r p o r a t io n  o f  I n d ia  L t d

T H E  M IN IS T E R  O F  CO M M ER C E 
A N D  C IV IL  SU PPLIES A N D  C O 
O PE R A TIO N  (SH R I M O H A N  D H A - 
R IA ) I beg to lay on the Table—

(1) A  copy o f the T ea (Amendment) 
Rules, 1977 (Hindi and English 
versions) published in  Notification 
N o G S R  921 in Gazette o f India 
dated the 24th June, I977> under 
sub-section (3) o f section 49 o f the 
T e a  A ct, 1953 [Placed tn library 
S e e N i  LT-982/77]

7 Papers Laid Papers Laid g

(2) A  copy each o f the following papers 
(Hindi and English verlons) 
under sub-section (1) o f section 
6 i9 A o fth e  Companies A ct, 1956 —

(I) Review by the Government on 
tht working o f the Tea Trading 
Corporation o f India L im ittd , 
Calcutta, for the year 1975-76

(II) Annual Report of the 1  ta  Trading 
Corporation ot India Lim ited, 
Calcutta, tor the year 1975-76 
along w ith the Audited Acc mnts, 
and 1 he cmunents of the Comp 
trnller and Auditor Gtneral thei e- 
>n [Placed tn librarv See N  L T -  

983 77]

ANNtAt RtPOPIS of R ubber P oard
and  C ardamom  Bo a id  *ok j t 5 6
SIIRI M O H A N  D IIA R IA  I beg to lay

(1) \  e >pv of tli \innal Report (Hindi 
and Fnglish vc sions) cn tht acti
vity. o{ the Rubber Board for tht 
\ ear ig -»5 76 [P Iia.1tn hi rarv Ste 
N  > L r  9^4  77]

(2) A  c, ipy of \ he Annual Rtport (1 li idi
1 1 ngl 1 h ver ion ) on the work 

ing i t  tht Cardamom Boar 1,
C  chin lor the jear 1975 76 
[P Iu td in  libraiy Sec N  L T  9^5/ 
7"]

R e p o r ts  u n iv r  A n n ul- 111 o f  t h e
CoN&TIII I ION AND NOTlllCATION IN -
DER CCNIRAI TXCISIS AND SALT ACT

T H I M IN IS T E R  O F F IN A N C E  A N D
R E VEN U E A N D  B A N K IN G  (SH RI
H  M  PAT F L ) I btg to lay on th t
Table—

(1) A  copy tach o f the following 
Reports (Hindi and Lnglish ver
sions) under article i s i  o f the 
Constitution—

(1) Report o f the Comptroller and
Auditor General of India for the 
year 1976— Union Government 
(Commert al)— Part V I— Praga
Tools L i mi tid  [Placed in library 
See N '  LT-986/77].

(u) Report of the Comptroller and 
Auditor Gen'- si o f India for the 
vcar 1977— U n o r Government 
(Commercial)— Part I— Introduc
tion [Placed tn hbiary. See N o 
L T - 987/77].

(2) A copy o f the Central Excise (Eigh
teenth Amendment) Rules, 1977 
(Hindi and English version.) pub
lished in  Notification N o. GSR 
1008 in Gazette o f India dated the 
30th July 1977. under sub-section
(2) o f section 38 o f the Central 
Excises and Salt A ct, 1944. 
[Placed w library. See N o LT-988/ 
77].
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